
NAL: HYDERABAD BENCH: IN THE CENTRAL ADNINIS 

O.A.No. 118 of 1990 j 

Between:- 

1, C.A.Gopala Krishna 

LU 
C ate of 

Str :p 
• ..Applicant. 

an d -. 

The Chief Security commissioner, south central railway, 
Rail Nilayarn,Sec'bad. 	 - 
The Principal, RPF Training Centre,Ploula-Ali, 
Sec' bad. 

The Union of India, represented by the General flanager, 
south central railway, Secunderabad. 

.Respondents. 

FOR THE APPLICANT 	: mr0 R.K.KumarastJarfly,AdVOcate for, 
Ilr.JD V.LakShmafla Rao,Advocate. 

FOR THE RESPONDENTS : Mr.N.R0Devaraj, SC for Rlys. 

CORAN: THE HON'BLE tiR.B.N.JAYASIMKA: VICE CHAIRNAhJ. 
THE HON'BLE NR.D.SURVA RAD: rIEMBER:(JUDL.) . . . 

THE TRIBUNAL MADE THE rULLOWING ORDER:- 

This is an application riled by a RPF constable trainee 
seeking appointment as a RPF constable in xw south central 
railway. 

It is brought to our notice by Shri N.R.Oevaraj, standing 
counsel for Railway9., that the Railway protection force Act 1957 
has been amended declaring that the RPF is an armsd fotce of Union. 

Under section 2 of the Adthinistrative TribunalsAct,1985 
the jurisdiction of this Tribunal is barred in regard to a member 
of any Armed force of the union. 

As the applicant has sought recruitment to an armed force 
of the union, the application is barred by the jurisdiction of 
this Tribunal. The application is accordingly rejected.No costs. 

The applicant, if so advised, may seek redressal from the 
court of competent jurisdiction. 

Sd/- x x x x x 
(a • N • JR VA S I MH A) 

Vice Chairman 

1/ True copy II 

5d/- x x x x x 
(D.SURYA RAO) 

Member :(J) 

m4. 
COURT OFFICEIO 

To: 
1, The Chief Security commissioner, south central railway, 

Rail Nilayam,Secbad. 	 - 
2.

- 
 The Principal,RPF Training centre, cloula-Ali,Se&bad. 

The General Manager,(Union of India), south central railway, 
Sec' bad. 
One copy to Mr.J.V.Lakshmana Rao,Advocate,Fk No.3010  
Balaji Towers, New Bakaram,HyderabadSOO 380. 

S. One eopy to Mtz.N.R.Oevaraj, SC for Rlys,CAT,Hyderabad, 
5, One spare copy, 
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